FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
MIGHTY TRADERS PVT LTD

Name Of Corporate Person

MIGHTY TRADERS PVT LTD

Date Of Incorporation of
Corporate Person

12.10.1993

Authority Under Which
Corporate Person is
Incorporated/ Registered

Registrar Of Companies, Kerala and
Lakshadweep Under The Companies
Act, 1956/2013

Corporate Identity Number /
Limited Liability Identity
Number Of Corporate Person

U51432KL1993PTC007417

Address Of The

Registered Office And
Principal Office

(if Any) Of Corporate Person

Door No.12/612, Ist Floor,
Arakkaveettil, Vadanappally P.O,
Vatanappally, Thrissur,
Chavakkad, Kerala,
India,680614

Liquidation Commencement
Date of Corporate Person

31.03.2024

Name, Address, Email Address,
Telephone Number and the
Registration Number

of The Liquidator

CS.Ramachandran Thekkumkat
Madathil (1BBI/IPA-002/IP-N01071/
2021-2022/13715)

ADDRESS: - 24-53/2, FLAT B,
Inscape illam, Ragamaligapuram,
Kottappuram, Near Kottappuram
Railway Gate, Thrissur, Kerala,
India-680004

EMAIL: - iamramantm@gmail.com
Mobile: - 9846093998

Last Date for Submission
of Claims

29.04.2024

Notice is hereby given that MIGHTY TRADERS PVT LTD has commenced voluntary
liquidation on 31.03.2024.The stakeholders of MIGHTY TRADERS PVT LTD are
hereby called upon to submit proof of their claims, on or before 29.04.2024, to the
liquidator at the address mentioned against item 7.The financial creditors shall
submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

CS. Ramachandran Thekkumkat Madathil -Sd-
Name and Signature of the Liquidator:

Place: Thrissur
Date:- 02.04.2024
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Markets start new fiscal year on
a winning note, hit fresh highs

POSITIVE GLOBAL CUES. Except auto, FMCG, all sectors in green; Nifty mid/smallcap indices up

—
Our Bureau
Mumbai

Equity markets started the
new financial year on a strong
note, hitting fresh highs, on
positive global cues.

The Sensex ended with a
gain of 363 points, or 0.49 per
cent, at 74,014. The Nifty
rose to 22,462, up 0.6 per
cent.

The broader markets out-
performed with Nifty Mid-
cap100 and Nifty
Smallcap100 rallying 1.7 per
cent and 3.3 per cent, re-
spectively. Barring auto and
FMCG, all the sectors ended
with gains, with realty, media
and metals surging over 4 per
cent each.

CHINA DATA EFFECT

Metal stocks rose after eco-
nomic data from China indic-
ated that the manufacturing
sector is seeing a rebound,
which may lead to a rise in de-

All smiles
Index Current %
change

S&P BSE SENSEX 74,014  0.49
NSE Nifty 22,462 0.61
S&P BSE BANKEX 53,897 0.71
S&P BSE MidCap 39,968 1.64
S&P BSE SmallCap 44,454 2.98

Advances t 3’2 12

Nifty gainers
Index Close %
()  change

JSW Steel 870.55 4.86
Tata Steel 162.8  4.46
Divis Lab 3588.06 4.14
Shriram Fin 2437 3.27
Adani Ports 1378 2.69

seives § 698

mand for metals. Realty
stocks rallied with housing
demand seeing robust growth
in the first quarter of this
year with unsold inventories
falling to 7 per cent. Auto
stocks saw subdued interest
post mixed set of monthly
sales numbers.

GAINERS, LOSERS

JSW Steel was the top Nifty
stock gaining over 5 per cent,
followed by Tata Steel (4.7

per cent), Divis Labs (3.6 per
cent) and Shriram Finance
(3.1 per cent). Eicher Motors
and Titan Company were the
top losers, down 1.8 per cent
and 1.7 per cent, respectively.

FPIs sold shares worth
%522 crore on Monday, while
DIIs bought for 1,208 crore.

“Global sentiments got a
boost led by lower-than-ex-
pected US PCE data and ro-
bust US GDP numbers, which
strengthened the hopes of a

rate cut. The market is expec-
ted to continue its positive
momentum but the journey
could be volatile on the back
of elections and Q4 earnings
this month,” said Siddhartha
Khemka, Head, Retail Re-
search, Motilal Oswal Finan-
cial Services.

ALL EYES ON FED, RBI
Going ahead, the RBI’s Mon-
etary Policy, and PMI data, as
also the US non-farm payroll
numbers will set the direc-
tion of the market. While the
RBI’s Monetary Policy, due
this Friday, is expected to
maintain status quo, the
central bank’s commentary
will be keenly watched.

Vinod Nair, Head of Re-
search, Geojit Financial Ser-
vices, said the momentum
may continue in the near
term, supported by a global
rally in expectation of a Fed
rate cut in June and a healthy
domestic earnings growth
forecast in Q4FY24.

Wheat procurement to hit 3-year high in 2024-25

|
Prabhudatta Mishra
New Delhi

An early start to wheat pro-
curement helped the govern-
ment purchase 31 per cent of
the arrivals until March 31. In
comparison, the procure-
ment was less than 13 per
cent of the arrivals in the
year-ago period. While wheat
arrivals, at 8.26 lakh tonnes
(It) in March, were only 3 per
cent more than the year-ago
period, the higher procure-
ment indicates that the mes-
sage to the private trade has
yielded results.

The procurement season
usually starts from April 1,
but this year purchases star-
ted as early as March 13, in

reached 2.56 It until March
31, whichis over two-and-half
times the 98,500 tonnes pur-
chased in the year-ago period.
The Centre procured 2.52 It
from Madhya Pradesh, 3,325
tonnes from Rajasthan and

147 tonnes from Uttar
Pradesh.
MAY TOP TARGET

“...the government will defin-
itely have higher procure-
ment than last year and it may
even exceed its target,” said
the CEO of a leading private
company having stakes in
wheat trading and processing.

In the 2023-24 season, the
government had procured
26.2 million tonnes (mt) of
wheat against the target of
34.15 mt and in 2022-23 only

production at 112.02 mt for
the 2023-24 crop year (July-
June), the Food Ministry has
pegged the likely procure-
ment at 37.29 mt in the mar-
keting year beginning April 1.
The Centre hopes to buy 13
mt of wheat from Punjab, 8
mt each from Haryana and
Madhya Pradesh, 6 mt from
Uttar Pradesh and 2 mt in
Rajasthan.

According to official data,
the Centre has 9.69 mt of
wheat in its reserve as of
March 1, the lowest since
2017, when the stock was at
9.43 mt.

MSP OR MORE

On the price front, traders
said except in some parts of
Madhya Pradesh, farmers are
realising either the minimum
support price (MSP) or more

grade wheat is selling at about
%2,160/quintal, even as the
State government has been
buying at 32,400, that is,
¥125/quintal more than the
MSP.

In Uttar Pradesh, where
the government has bought
less than 150 tonnes out of re-
ported arrivals of 24,000
tonnes, the market rates are
in the 2,360-2,625/quintal
range.

IMD FORECAST

Good news on the wheat
front came the India Meteor-
ological ~Department on
Monday.  Releasing  its
weather forecast for April-
June, Director-General
Mrityunjay Mohapatra said:
“There is no heat wave warn-
ing for wheat-producing
States except in Madhya Pra-

Megha Engg — From a fab unit to infra major

—
Sindhu Hariharan
Chennai

Megha Engineering and Infra-
structure Limited (MEIL) was a
little-known  infrastructure
company before March 15,2024
Butonthat day,as the State Bank
of India released list of electoral
bond (EB) donors, MEIL was
propelled into the public eye.
The company, it emerged, was
the second-highest EB pur-
chaserbetween 2019and 2023 at
%966 crore and was the top
donor to the BJP (3584 crore)
and the BRS (X195 crore), and
the No 2 donor for the DMK
(X85 crore) and the YSR Con-
gress (Y37 crore).

But what does Megha Engin-
eering do? How do its financials
look?

DATA FOCUS.

Starting as a small fabrication
unit in 1989, MEIL is now a top-
rung infrastructure company
with over 40,000 employees
with operations spanning 20
countries. Per the 2023 Bur-
gundy Private Hurun India rank-
ings, MEIL is the third-most
valuable unlisted company with
avaluation of367,500 crore. Ori-
ginally promoted by PP Reddy, it
is now led by his nephew PV
Krishna Reddy.

MOVE TO BIG LEAGUE
MEIL got a boost in 2004 as the
YS Rajashekar Reddy govern-
ment launched the JalaYagnam
Scheme comprising irrigation
projects  across  undivided
Andhra Pradesh. The scheme in-
volved projects to lift flood wa-
ters of the Krishna and the Go-
davari and provide irrigation to
arid areas. Per media reports
then, MEIL got 28 projects val-
ued at 336,916 crore as part of
JalaYagnam.

Maintaining good relation-
ships with successive govern-
ments in AP and Telangana,
MEIL bagged marquee projects
such as Kaleshwaram in Telan-
gana and Polavaram in Andhra
Pradesh. In 2020, MEIL got na-
tional attention bagging the or-
der to construct the Zojila tun-
nel in Jammu and Kashmir. The
company’s name echoed in the
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Roads Minister Nitin Gadkari
lauded the cost-efficient imple-
mentation of this project by
MEIL.

More big project wins fol-
lowed including the Thane-
Borivali tunnel project in Maha-
rashtra (where it beat rival
L&T), bullet train station at the
Bandra Kurla Complex, and
Tuticorin-Nagai Thermal Power
Plant in Tamil Nadu. The value
of these contracts could not be
ascertained by businessline. Per
a January 2024 note by Crisil,

1.87-lakh crore as on Septem-
ber 31, 2023. Publicly-listed ma-
jor Larsen & Toubro had an or-
der book of ¥4.5-lakh crore as of
September 2023.

LOWDEBT, HIGH CASH

MEILs financials make itan out-
lier in the infrastructure sector.
Even as it accelerated project
wins and capex in the last three
years, MEIL has a sound profit-
ability and low leverage. The
company recorded a revenue of
%31,776 crore in FY23 on a con-

centyear-on-year (y-o-y) backed
by strong order book. With
profit after tax (PAT) of 32,797
crore for FY23, the PAT margins
are a healthy 8.8 per cent.
Growth in profit has been
steady, barring the blip in FY20,
when profit declined 38.5 per
cent. The credit freeze to infra
companies following the IL&FS
crisis that year could have im-
pacted MEIL.

MEIL’s balance-sheet appears
especially robust. With suffi-
cient cash being generated by
operations, the company is not
turning to debt much. MEIL’s
long-term debt stood at 35,979
crore as on March 31, 2023. The
debt-equity ratio of 0.71 as of
FY23, and 0.69 as of FY22 is
lower than the average gearing
levels in the sector. For a per-
spective, L&T reported a debt-
equity ratio of 1.14 with debt of
¥118,600 crore as of March 2023.
Low leverage hasalso resulted in
robust interest coverage ratio
for MEIL at around 7.4 as of
March 31, 2023; this was even
betterat 13inthe previousfiscal.

OTHERINTERESTS

The company has also diversi-
fied into hydrocarbons, gas dis-
tribution, electric vehicles and
other sectors, floating subsidiar-
ies for these business lines.
Among MEILs subsidiaries is
Western UP Power Transmis-
sion Co, where it owns 73 per
cent. Interestingly, Western UP
Power separately donated 3220
crorevia EBsacross parties. Fur-
ther, electric bus-maker Olectra
Greentech — which has won or-
ders from transport corpora-
tions of Telangana, Karnataka,
Mumbai and others — is a listed
subsidiary of MEIL.

Analysts highlight MEIL’s
push into unrelated businesses
and corporate governance meas-
ures as arisk factor. “The invest-
ments and deposits in group
companies as on March 31,2023
was at 11,113 crore, that is, 50
per cent of the consolidated net
worth... Anysubstantial increase
in investments in group com-
panies constraining the return
metrics would be a key monitor-
able,” Crisil analysts wrote in a
January 2024 note.

Withinputs from KurmanathKV,

Rajasthan. 18.8 mt (44.4 mt).
Food Ministry data show While the Agriculture Min-
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FEDERAL BANK

YOUR PERFECT BANKING PARTNER
LCRD/THIRUVANANTHAPURAM DIVISION,
4" Floor, Federal Towers, Statue, Thiruvananthapuram-695001
E-mail: tvmicrd@federalbank.co.in| Phone: 0471 2322229, 2780655.
TVMLCRD/5881/NPA2847/KKA/7869/2023-24 18-03-2024

DEMAND NOTICE

1) Shri. Sunil Jacob S/o Jacob @ Jacob R, Sunil Bhavan, Neeleswaram P.O.,
Neduvathoor, Ezhukone, Kollam-691505, 2) Smt.Remya Remesan W/o Sunil Jacob, Ranjtih
Bhavan, Anjilithanam PO, Thiruvalla, Pathanamthitta-689582, Power Attoney Holder : Jacob
R S/o Rajan K'Y, Sunil Bhavan, Neeleswaram P.0., Neduvathoor, Kollam-691505 (POA of
Ramya Ramesan)
Notice issued under section 13(2) of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act. 2002 (hereinafter referred to as Act!
The 1¢t of you as principal borrower 2™ as guarantors/co-obligants/ mortgagors availed Federal
Housing (FHS) loan with number 10367300005106 of Rs.22,47,000/- (Rupees Twenty Two
lakh Forty Seven Thousand only) on 17.01.2020 from The Federal Bank Limited a company
registered under the Companies Act 2013 having registered office at Aluva (hereinafter referred
to as the bank) through its branch at Kottarakkara for takeover of housing loan, after
executing necessary security agreements / loan documents in favour of the Bank.
Towards the security of the aforesaid credit facility availed from the Bank, 1% of you have
created security interest in favour of the Bank by way of mortgage in respect of the following
immovable property.

DESCRIPTION OF HYPOTHECATED IMMOVABLE PROPERTY

All the piece and parcel of the land measuring 7.75Ares together with building and all other
improvements thereon comprised in Re-Sy no. 193/10 (Qld Sy no.457/1-12, 463/7), Block
No. 8 of Neduvathoor Village, Kottarakkara Taluk, Kollam District, Kerala State. Bounded as
er title deed on East by: Property of Muraleedharan, West by: Property of Muraleedharan,
orth by: Prog)erty of Joy, South by: Panchayath Road, Bounded as per location sketch
on East by: Property of Muraleednaran, West by: Property of Muraleedharan, North by:
Property of Stephen Joy, South by: Panchayath Road,
The aforesaid mortgaged security property is hereinafter referred to as ‘secured asset'. You
have defaulted repayment of the above-secured debt in violation of the agreed terms and the
account became Non Performin?f Asset as on 16.03.2024, as per the guideline of RBI. The
undersigned being Autherised Officer of the Federal Bank Ltd. hereby informs you that a sum
of Rs.22,45,990.80 (Rupees Twenty Two lakh Forty Five Thousand Nine Hundred
Ninety and Eighty Paisa only) is due from you jointly and severally as on 17.03.2024 under
your FHS loan maintained with Kottarakkara branch of the Bank.
As such, the Bank as a secured creditor as envisaged under section 2(zd) of the Act hereb
call upon you, as contemplated under Sec.13 g) of the said Act, to pay the said amount wit
further interest@ 9.90% per annum in your FHS loan with monthly rests along with additional/
penal charges and costs from 17.03.2024 from you jointly and severally, till the date of
payment and costs within 60 days from the date of this notice, failing which the Bank as a
secured creditor shall be constrained, without prejudice to any of its other rights and remedies,
to take, without any further notice, the following recourse measures prescribed under section
13(4) of the Act against you.
« To take possession of the secured assets described above and transfer the said assets by
way of lease, assignment or sale for realising the dues.
+To take over the management of the secured assets and transfer them by way of lease,
assignment or sale for realising the dues. * To appoint any person to manage the secured
assets the possession of which has been taken over by the bank.
« To require at any time by notice in writing, to any person who has acquired any of the secured
assets
from you and from whom any money is due or may become due to you, to pay to the bank.
You are also put on notice that as per section 13(13) of the Act, you shall not after receipt of
this notice transfer by way of sale, lease or otherwise any of the secured assets referred to
in this notice in any manner whatsoever to the prejudice of the interest of the bank without its
rior written consent.

‘ou are also put on notice that Section 13(6) of the Act empowers the bank to give a valid title
to the transferee all rights in, or in relation to, the secured asset transferred as if the transfer
had been made by the owner of such secured asset, Please be informed that in the event of
gour failure to d\schar%e your liability in full within 60 days from the date of this notice and the

ank initiates remedial actions under the provisions of the Act, you shall further be liable to
pay to the bank all cost, charges and expenses incurred in that connection. Your attention is
also invited to the provisions of section 13 (8) of the Act, in respect of time available, to redeem
the secured assets (security properties). In case the dues are not fully satisfied with the sale
Eroceeds of the secured assets, the bank shall proceed against you for the recovery of the

alance amount personally.
This notice is issued without prejudice to the other rights and remedies available to the bank

for recovering its dues. (Sdi-) For The Federal Bank Ltd.
Authorised Officer under SARFAESI Act

FEDERAL BANK

The Federal Bank Ltd, Loan Collection & Recovery Department (LCRD)/
Thiruvanantha?uram Division, 4'" Floor, Federal Towers, Statue,
hiruvananthapuram, Kerala-695001
E-mail: tvmlcrd@federalbank.co.in | CIN: L65131KL1931PLC000368|
Phone: 0471 2322229, 2780655

TVMLGRD/NPA -2866/ ACL [ /2023-24 POSSESSION NOTICE

Where as, The undersigned being the Authorised Officer of the Federal Bank Ltd. under the
Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (hereinafter referred to as Act) and in exercise of powers conferred under section
13(12) of the said Act read with rule 3 of the Security Interest (Enforcement) Rules, 2002
(hereinafter referred to as Rules) issued a demand notice dated 04-01-2024 calling upon the
borrowers (1) Shri. Rajeev Divakaran, S/o Divakaran, Rajeev Bhavan, Maniyar P O, Punalur,
Kollam- 691333 (2) Smt. Bindhu, W/o Rajeev Divakaran, Puthen Veedu, Panayam, Eroor,
Kollam, Kerala - 691312 to pay a sum of Rs. 9,73,771.80 (Rupees Nine Lakh Seventy Three
Thousand Seven Hundred and Seventy One, paise Eighty onlayg is due from you jointly
and severally as on 05.12.2023 under your HLE loan with number 103273000057 12 maintained
with Anchal Branch of the Bank.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the
public in general that the undersigned has taken possession of the property described herein
below in exercise of powers conferred on him/her under section 13(4) of the said Act read with
rule 8 of the said Rules on this 30 day of March , the year 2024.
The borrower/s’ attention is invited to the provisions of section 13 (8) of the Act, in respect of
time available, to redeem the secured assets (security properties).
The borrower in particular and public in general is hereby cautioned not to deal with the property
and an dealings with the property will be subject to the charge of the Federal Bank Ltd. for a
sum of Rs. 9,98,174.80 (Rupees Nine Lakh Ninety Eight Thousand One Hundred and
Seventy Four, paise Eighty only) is due from you jointly and severally as on 05.03.2024
under your HLE loan with number 10327300005712 maintained with Anchal branch of the
Bank. along with fbrlher interest a d'ﬁnsls lhere’j)rl.

Description of Mortgaged Immovable Property
All the piece and parcel of the land measuring 2.03 Ares together with building existing
and/or to be constructed and all other improvements thereon comprised in Sy no. 672/2A/
45/3 of Yeroor Village, Punalur Taluk, Kollam District, Kerala State within the registration
Sub District of Anchal, Bounded on : East by: Yeroor - Mele Panayam Road, West by:
Property of Sumathy, North by: Property of Vinod and South I:v*:h roperty of Sumath

e

i . (Sdl-) For Federal Bank Ltd.
Place : Anchal , Date: 30-03-2024 Authorised Officer under SARFAESI Act
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sz Karnataka Bank Ltd

Your Family Bank. Across India.

Asset Recovery Management Branch, Phone  : 0824-2422811 (Gen)/2427811 (CM)
3" Floor, Karnataka Bank Building, E-Mail : mirarm@ktkbank.com
Website : https://karnatakabank.com

Kodialbail, Mangaluru - 575003
CIN : L85110KA1924PLC001128

SALE NOTICE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstructionof Financial Assets and Enforcementof Security Interest Act 2002read with
provisotoRule 8(6)/Rule 9(1) of Security Interest (Enforcement) Rules, 2002,

Notice is hereby given to publicin general and in particular to Borrower (s) and Guarantor (s)
that the below described immovable properties mortgaged/charged to the secured creditor,
the constructive possession of which has been taken by the Authorised Officer of
Karnataka Bank Ltd, the Secured Creditor on 07.11.2023 will be sold on “As is Where is”,
“As is What is” and “Whatever there is” basis on 08.05.2024 for total recovery of
Rs.4,57,92,142.07 [Rupees Four Crores Fifty Seven Lakhs Ninety Two Thousand
One Hundred Forty Two and Paise Seven Only] plus interest and costs due to the
Karnataka Bank Ltd., Thiruvananthapuram Branch from the following Borrowers/
Guarantors/Mortgagor: underthe below mentioned accounts :

1) (1) M/s Sreelekshmi Associates, Represented by its Proprietor: Mr.Anilkumar S.,
Addressed at : TC 52/3549-2, Krishnakala Muttar Road, Snehapuri, Karumom,
Thiruvananthapuram-695010 (2) Mr. Anilkumar S., Sfo Mr. Saseendran T.C., (3) Mrs.
Sheeja S., Wlo Mr. Anilkumar S., Both No.2 & 3 are addressed at : TC 58/20021, Geethu
Bhavan, Koliyoor, Venganoor, Thiruvananthapuram-695523.

11) (1) Mr. Anilkumar S., Sio Mr. Saseendran, Addressed at : TC 52/3549-2, Krishnakala
Muttar Road, Snehapuri Karumom, Thiruvananthapuram-695010, Kerala State Also at :
TC/58/20021, Geethu Bhavan, Koliyoor Venganoor, Thiruvananthapuram-695523, Kerala
State (2) Mrs. Sheeja S., Wio Mr.Anilkumar 8., (3) Mr. Bharath A.S., S/o Mr.Anilkumar S.,
Both No.2 & 3 are addressed at : TC 58/2002 1, Geethu Bhavan, Koliyoor, Vienganoor,
Thiruvananthapuram-695523.

M/s Sreelekshmi Associates

@ Karnataka Bank Ltd.

Your Family Bank. Across India.

Asset Recovery Management Branch,[Phone  : 0824-2422811 (Gen)/2427811 (CM)

i Sl E-Mail Ir.arm@ktkbank.com
3" Floor, Kamataka Bank Bulldmg' Websit ttps://karnatakabank.com

Kodialbail, Mangaluru-575003 CIN  : L85110KA1924PLC001128

SALE NOTICE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Immovable Asset under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 read
with proviso to Rule 8(6) /Rule 9(1) of Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and to the Borrower(s)/Mortgagor(s)/
Guarantor(s) in particular that the below described immovable properties mortgaged/
charged to the Secured Creditor, the Actual Possession of which has been taken by
the Authorised Officer (details mentioned below) will be sold on “As is where is”, “As is
whatis", and “Whatever there is” basis on 08.05.2024 at the below mentioned timings
for recovery of dues with further interest and cost thereon due to the Karnataka Bank Lid.
The details of Reserve Price and the Eamest Money Deposit are as under & the Eamest
Money Deposit shall be deposited on or before 07.05.2024 at 4:00 P.M. through online
payment to the Account No. details of which are given below or by way of DD favouring
Karnataka Bank Ltd.

1) Branch: Thiruvalla Branch, Name & address of the Borrowers/ Mortgagors/
Guarantors : (1) M/s V Tech, Represented by its Proprietrix : Mrs.Jeena TR, W/o
Mr.Mahesh Nataraj, Addressed at : No.XV/396/10, Zeena Complex, Mazhunangadu,
Thiruvalla-689102. No.1 also addressed at : Pullamplavil House, Kallumkal PO,
Thiruvalla-689102 (2) Mr.Mahesh Nataraj, Slo Mr.P.K .Natarajan (3) Mrs,Nirmala
Natarajan, Wio Mr.P.K.Natarajan. No.2 and No.3 are addressed at: Pullamplavi
House, Kallumkal PO, Thiruvalla-689102

Loan details, Account Mo, Present Balance O/S: Rs.17,77,005.54 [Rupees
Seventeen Lakh Seventy Seven Thousand Five and Paise Fifty Four Only] ie;
Rs.14,70,506.49 under PSTL Alc No.7637001800137201 along with future interest from
28.03.2024 and Rs.3,06,499.05 under PSTL Alc No.7637001800137901 along with
future interestfrom 01.03.2024, plus costs

Description of the Inmovable Property : All that piece and parcel of Land measuring
12.80 Ares (31.628 Cents) in Sy.No.464/2-1, Block No.5, T.3.N0.12763, Nedumpram,
Thiruvalla Taluk, Pathanamthitta belonging to Mrs.Nirmala Natrajan. Boundaries of
the property as per Deed : East: Property of Parambukandam Family & Vazhy/ Property
of Pullamplavil Family ; West: Property of Kandathil Parambu Family & Kochupurackal
Family ; North: Property of Puthen Purackal & Chennattu Family ; South: Property of

Earnest Price to be Deposited/ Tendered (EMD) : Rs. 4,75,000.00

Nature & Account No. Balance outstanding | Future interest
as on 26.03.2024 from \
) infhnﬁ; ossession taken on :13.12.2022
10N non:13.1<£.
FORM A PSOD Alc No. 7567000600122701 _3,29,23,416.00 01.03.2024 Reserve PrioalUpset Price: Rs. 47,50,000.00
(Regulation 14 of tEtleJ ﬁll_s.lgl\?er\rll’:)? grtl\‘dclgaMrﬁ(TLTlptcy Board of India R EEIE T o e
(Voluntary Liquidation Process) Regulations, 2017) Total (A) 3,48,12,114.07 —!r';::nr:r:leﬁlliBoi: "E‘T:"‘;'KMTE 1225;]']:3‘,:0
FOR THE ATTENTION OF THE STAKEHOLDERS OF Mr. Anilkumar S. L -
MIGHTY TRADERS PVT LTD TL Alc No.7587001600162401 1,09,80,028.00 03.03.2024
1 | Name Of Corporate Person MIGHTY TRADERS PVT LTD Total (B) 1,09,60,026.00
Grand Total (A+B) 4,57,92,142.07

2 | Date Of Incorporation of
Corporate Person

3| Authority Under Which
Corporate Person is
Incorporated/ Registered

12.10.1993

Registrar Of Companies, Kerala and
Lakshadweep Under The Companies
Act, 1956/2013

4 | Corporate Identity Number /
Limited Liability Identity
Number Of Corporate Person
5| Address Of The

Registered Office And
Principal Office

(if Any) Of Corporate Person

U51432KL1993PTC007417

Door No.12/612, Ist Floor,
Arakkaveettil, Vadanappally P.0,
Vatanappally, Thrissur,
Chavakkad, Kerala,
India,680614

31.03.2024

CS.Ramachandran Thekkumkat
Madathil (1BBI/IPA-002/IP-N01071/
2021-2022/13715)

ADDRESS: - 24-53/2, FLAT B,
Inscape illam, Ragamaligapuram,
Kottappuram, Near Kottappuram
Railway Gate, Thrissur, Kerala,
India-680004

EMAIL: - iamramantm@gmail.com
Mobile: - 9846093998

29.04.2024

6 | Liquidation Commencement
Date of Corporate Person

7 | Name, Address, Email Address,
Telephone Number and the
Registration Number

of The Liquidator

8 | Last Date for Submission
of Claims

Notice is hereby given that MIGHTY TRADERS PVT LTD has commenced voluntary
liquidation on 31.03.2024.The stakeholders of MIGHTY TRADERS PVT LTD are
hereby called upon to submit proof of their claims, on or before 29.04.2024, to the
liquidator at the address mentioned against item 7.The financial creditors shall
submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

CS. Ramachandran Thekkumkat Madathil -Sd-

Place: Thrissur

Date:- 02.04.2024 Name and Signature of the Liquidator.

Description of the Immovable Property, Reserve Price, Earnest Money Deposit:
: Description of the Inmoveable Property :

Item No. 1 : All that part and parcel of residential property bearing Old Sy.No.2617, Sub

Division No.34-1, TC No.46/559 (New TC No.75/669), land measuring 29.50 cents

along with building constructed thereon situated at Muttathara Village, Trivandrum

Taluk, Sub District, Trivandrum, Trivandrum Corporation, Trivandrum District, Kerala

State belonging to Mr.Anilkumar S.,

Boundaries of the property as per Deed/Actual : East: Saint Philomina Convent

School/Saint Philomina Convent School; West: Panjakshi and Mercy Fernandez

Plot/Panjakshi and Mercy Fernandez Plot ; North: Plot belongs to Suresh/Plot belongs

to Suresh; South: Main Road/Main Road.

Reserve Price/Upset Price : Rs.4,75,00,000.00

Earnest Price to be Deposited / Tendered (EMD) : Rs.47,50,000.00

Time of Auction: 10.15AMto 10.35AM

Incremental Bid Amount : Rs.1,00,000.00

* Properties will not be sold below Reserve Price/Upset Price.

(The borrower’s/martgagor’s attention is invited to the provisions of Sub-section (8) of
Section 13 of the Act, in respect of time available to redeem the secured asset).

(This Notice shall also serve as Notice under Sub Rule (6) of Rule 8/Sub Rule (1) of
Rule 9 of Security Interest Enforcement Rules-2002 to the Borrower/Guarantors)
For detailed terms and conditions of sale, please refer to link in Karnataka Bank’s
Website i.e. https:/fkarnatakabank.com under the head * Regulatory & Other ——
Auction Notices ” or E-auction service provider's website: www.auctionbazaar.com
The E-auction will be conducted through portal www.auctionbazaar.com on
08.05.2024 from 10.15am to 10.35am with unlimited extension of 05 minutes. The
intending bidder is required to register their name at www.auctionbazaar.com and
get the user Id and password free of cost and get training i.e. online training on
E-auction (tentatively on 07.05.2024) from M/s ARCA EMART PVT LTD [Known by
their website www.auctionbazaar.com], Helpline: Mr. Abdul Kadir/ Mr. Navaneet
Kumar / Contact Nos: 7799510999/8885035332/8370969696, Contact Person: Mr.
Bhaskar Naidu, Mobile No: 8885035382, E-mail: contact@auctionbazaar.com
and disposal.karnataka@auctionbazaar.com.

Place: Mangaluru
Date : 28.03.2024

Sd/-
Chief Manager & Authorised Officer

Details of Remitting EMD : 7633500200004101, IFSC code : KARBO00DO763,
Karnataka Bank Ltd, Thiruvalla Branch, Further details please contact branch
Mobile No: 9745100424 (BM)/Office No: 0469-2700424 (Gen)

2) Branch: Thiruvalla, Name & address of the Borrowers/ Mortgagors/ Guarantors :
(1) Mr.Ruben George Philip, Slo Mr.T.P.George, (2) Mrs.Anu Sara Alex, Wio
Mr.Ruben George Philip, No.1 & 2 are addressed at : Aftupurathu House, Kuttapuzha
Village & Post, Thiruvalla, Pathanamthitta District-689103

Loan details, Account No, Present Balance O/S: Rs.29,71,436.00 [Rupees Twenty
Nine Lakh Seventy One Thousand Four Hundred Thirty Six Only] under TL Alc
No.7637001600432601 along with future interest from 17.03.2024, plus costs.
Description of the Inmovable Property : All that part and parcel of land measuring 10
cents situated at Old Sy.No.181/4A-2, Re-Sy.No.315/2-3-1, Block No.8, Kuttapuzha
Village, Kizhakkanmuthoor PO, Thiruvalla, Pathanamthitta District belonging to
Mr.Ruben George Philip. Boundaries of the property as per Deed/Actual : East:
Property of T.P.George/Property of T.P.George ; West: Property of Sosamma
George/Property of Sosamma George ; North: Road/Road ; South: Properties of Patteril
Biji Thomas/Properties of Patteril Biji.

Actual Possession taken on: 24.08.2023

Reserve Price/Upset Price : Rs. 40,00,000.00

Earnest Price to be Deposited / Tendered (EMD) : Rs. 4,00,000,00

Incremental Bid Amount : Rs. 25,000/-

Time of Auction : 12.30 PM to 12,50 PM

Details of Remitting EMD : 7633500200004101, IFSC code : KARBOOOO763,
Karnataka Bank Ltd, Thiruvalla Branch, Further details please contact branch
Mobile No: 9745100424 (BM)/Office No: 0469-2700424 (Gen)

* Property will not be sold below Reseve Price/Upset Price.

(The borrower’'s/mortgagor’s attention is invited to the provisions of Sub-section (8) of
Section 13 of the Act, in respect of time available to redeem the secured asset).

(This Notice shall also serve as Notice under Sub Rule (6) of Rule 8/Sub Rule (1) of
Rule 9 of Security Interest Enforcement Rules-2002 to the Borrower/Guarantors)
For detailed terms and conditions of sale, please refer to link in Karnataka Bank's
Website i.e. https:/lkarnatakabank.com under the head " Regulatory & Other ——
Auction Notices " or E-auction service provider's website: www.auctionbazaar.com
The E-auction will be conducted through portal www.auctionbazaar.com on 08.05.2024
at the above mentioned timings with unlimited extension of 05 minutes. The intending
bidder is required to register their name at www.auctionbazaar.com and get the user Id
and password free of cost and get training i.e. online training on E-auction (tentatively on
07.05.2024) from M/s ARCA EMART PVT LTD [Known by their website
www.auctionbazaar.com], Helpline: Mr.Abdul Kadir/Mr.Navaneet Kumar/Contact
Nos: 7799510999/8885035332/8370969696, Contact Person: Mr.Bhaskar Naidu,
Mobile No: 8885035382, E-mail: contact@auctionbazaar.com and
disposal karnataka@auctionbazaar.com. sd.

Place: Mangaluru . )
Date: 30.03.2024 Chief Manager & Authorised Officer

KI-X
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